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Map Camera on 31.01.2025 at approximately 12:30
PM.
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 832 OF 2024

IN THE MATTER OF:

AKASH VASHISHTHA ...APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENT
AFFIDAVIT

I, Deshraj , S/oChohal singh aged about 53 years, presently holding the position

of Executive Engenieer , Ghaziabad Nagar Nigam, having my office at Navyug

Market, Ghaziabad-201002, presently in New Delhi, do hereby solemnly affirm

and declare as under:

b

That I am the deponent herein and am well acquainted with the facts and
circumstances of the present case and am competent to swear this

affidavit on behalf of Respondent No. 6.

That this affidavit is in compliance of the Order dated 29.07.2024 read
with Order dated 21.10.2024 passed by this Hon’ble Tribunalin the

above captioned matter to place on record certain facts.

[ state that it is the case of the Applicant that vast-scale concretization of
entire roadsides/road berms as well as raising constructions in parks
such as covered yoga sheds, much in excess of the limits prescribed
(5%) in Ghaziabad, is causing obstruction and prevention of ground

water recharge. It is further al that necessary ecological functions

and ecosystem sei"% Ey 1 'k and green belts perform are
completely i f dfted and blocﬁ:.d d Q*atlng the purpose for which parks

were reservedvsm th_,e;\M:as ‘ }&nstay\Out Plans of cities and towns.
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4. At the outset, I respectfully submit that the allegations made by the
Applicant regarding large-scale concretization of roadsides, road berms,
and unauthorized constructions in parks, particularly in Shukla Park,
Sector-10, Rajnagar, Ghaziabad, are incorrect and misconceived. The
Ghaziabad Nagar Nigam has always adhered to the principles of
sustainable urban development while complying with all legal and

environmental norms.

5. It is pertinent to highlight that the temporary yoga shed in question was
constructed strictly as per rules, following due process and approvals.
The need for such a structure was raised through formal requests by the
local residents, particularly senior citizens, who frequent the park for
health and recreational purposes. The same was conveyed to the

concerned authorities via letters and representations.

6. A letter dated 20.02.2024 was received from the Rajnagar Residents
Welfare Association, urging the Nagar Nigam to provide a temporary
yoga shed in Rajnagar parks, particularly in Sector-10. The request
emphasized the necessity of such a facility for senior citizens who face
difficulties in extreme weather conditions. A Copy of Letter dated
20.02.2024 was received from the Rajnagar Residents Welfare

_ Ass@\\?ms\annexed herewith and marked as ANNEXURE R-1.

gt O\

< St
) ¢7. , Sub’sequently, a signed representation was received from various elderly

. re31dents of . Rajnagar Sector-10, expressing gratitude for the

A\ o\ 9.
"..\""‘%\ beautmcanon efforts undertaken in the park and requesting the

‘]

f . ‘COnl}zl/e’twn of the temporary yoga shed. The residents also highlighted
tﬁﬁ; \g'@'t ’J,h individuals, who are not residents of the area, were opposing

“the “shed due to extraneous considerations rather than genuine
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environmental concerns. A Copy of Ist Representation in respect of
Shukla Park, Sector-10, Rajnagar, Ghaziabadis annexed herewith and
marked as ANNEXURE R-2.

Furthermore, another signed representation from the residents of Sector-
I'l, Rajnagar, Ghaziabadwas received, emphasizing that they also utilize
the park in Sector-10 for yoga and other activities. They requested the
completion of the shed in view of the difficulties faced during rainy and
winter seasons. A Copy of 2nd Representation from the residents of
Sector-11, Rajnagar, Ghaziabad is annexed herewith and marked as

ANNEXURE R-3.

[ state that vide Letter dated 31.01.2025, in respect of the captioned OA
filed by the Applicant regarding the alleged illegal construction of a
covered yoga shed and concretization in Shukla Park, Sector-10,
Rajnagar, it was clarified that the temporary yoga shed was constructed
based on the demandsraised before the Respondent No. 6 and strictly in
accordance with the rules, following due process, including tender
invitations and requisite approvals. The initiative was undertaken upon
the formal request of the President and Secretary of the Rajnagar
Residents Welfare Association, as well as local residents, to facilitate the
use of the park for recreational and health purposes, particularly by
senior citizens. It was explicitly mentioned that no concrete flooring had
been carried out, and the floor of the shed had been deliberately kept
raw to ensure that groundwater recharge rem naffected Copy of
Letter dated 31.01.2025 addressed_4 )&_‘? ngineer/ Chief
Engineeris annexed herewith %ed as m]&l
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I state that upon bare perusal of the photographs of the site would depict
that that the yoga shed comprises only a covered structure supported by
poles, with no visible concretization in the park area. Copy of geo-
tagged photographs of Shukla Park, Sector-10, Rajnagar, Ghaziabad
captured through GPS Map Camera on 31.01.2025 at approximately
12:30 PM is annexed herewith and marked as ANNEXURE R-5.

| state that the Ghaziabad Nagar Nigam has time and again ensured
maintenance of parks and green spaces in a manner that aligns with
environmental sustainability. The allegations that the construction of the
shed has impaired ecological functions and ecosystem services of the
park are devoid of merit. The yoga shed, being temporary in nature and
covering a minimal area, does not interfere with the recharge of

groundwater or other environmental benefits provided by the park.

Moreover, the Nagar Nigam ensures that roads and side tracks are
maintained as per the requirements of urban planning while following
the guidelines issued by this Hon’ble Tribunal from time to time. It is
submitted that any maintenance work undertaken by the Respondent No.

6 is done in accordance with applicable laws and regulations.

In light of the above, it is evident that the construction of the yoga shed
was a community-driven initiative, executed within the bounds of legal

and environmental compliance. The appr sions raised by the

factual position

on the ground.
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14. In view of the foregoing, it is most respectfully submitted that the
present application does not warrant any adverse action against the
Ghaziabad Nagar Nigam. The Hon’ble Tribunal may be pleased to

dismiss the application against Respondent No. 6.

15. I state that everything stated above has been stated by me in my official
capacity based on and derived from the official records maintained by
the Ghaziabad Nagar Nigam in the official capacity and I state that

nothing material has been concealed therefrom.

DE ENT

VERIFICATION

I, the abovenamed deponent, do hereby solemnly verify that the contents of the
aforesaid affidavit are true and correct to the best of my knowledge and belief
and nothing has been concealed therefrom.

- 7FEB 2028
Verified at on this day of February 2025.

DEPONENT
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ANNEXURE R-1

w
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Ex-Officio Member
Ex-President
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Vice-President
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Joint Secretary
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w00 /3if0 0 T / gy gﬂfmﬂ-}m_
Ryg - o R @ we § Freeger el dnn 9 @ e | |

S ———— Y L T LD ntatetett e D Tt T L P T

pom Adfm FEiem 90M0 mEEd FEEY drg, mEEE &0 W
§0-2413 /TI0080-225,/2025 ReA 24.01.2025 T T T0-627 /A0 WHiH-74,2024 FFirm
26.06.2024 } FREEERT S G AT, SR-7/17, TR, MEEE @ mEEr A 8
St ST U Q0-10, TOFFIE are F e Frbor e gy e A S o A B o
# R W 2, Pr® T § o X ¥ R IR IR dehat TH0 & ASR A
o F TET, ARE S gWER @l O (e §0-10 & e e @A 9
WWGWWW%WWW%WWWW%,WW?
FeT 7@l T 1 B e #FE T FT M E, wE FafaE & 5 9 @ B B
FRATE A R | MREETE TR R a8 AEsaedgar GeH U age et & STy &
9 P o ud oHe-ad U ERE afteRer g S Ren-fEe @ e A
ST | et i erard 2 e B

(i
'3:/4;)2‘_5/'—




gEr0a1R0 /310 wif0/140 aifdto nelay

g oelg smim sowo  wgum  frdEmr A, wfwmam s
§0-2413 /TF0510810-225 /2025 ReA™p 24.01.2025 @ ArFiA @iy wfa wfwar 2 o
& orgue MR TR AR sTavrargar g od A @i B e A6
Frd Rt o ¥, Pred o g A ww A ¥ ofT wE B B it wwh o o
T SR R, SE-STE W @Rl W™ Bigl ol @ 9T EE g afsmem zrn A
Reer-FrEell @1 orgues off gHREa frar sar 81 e ofim FEaRr 2 O 2

)

\o \53'-5/




: , . u GPS Map Camera
R AR miSrareTs, IwR w2, WA
' ;Lf"“‘"a. o Mcjw+3pv deex 10 IS TR UTeh, sAteh 10, @aeR 10, IST
1 '@P'; }?@z{ TR, MfSraTaTs, 9% w3 201002, WRA

% et B |at 28.680252° Long 77.446648°

?‘-Goggliéﬁ; @Y 31/01/2025 12:39 PM GMT +05:30




. T £
b ) 0 ﬁf. ~
~ . o :
- e ** "_ﬂn o e s
E S i s ey - A = V 74 \
. g R o & e < 4
‘ * clafte TR/ ~ ‘ Ry 1 . SF i é
*"'«f % NS s ¥ 5 W o' -
- “ B . y 3 13 Ny v/ . b .
K ey ») 'y e
¢ : e i .
: & ‘i TG
" w -, .' -, o P
. . & s,,' & ; : v
'S : . N - 2% ”
\ - ) ; . s g

\x..m.-.u ‘ ;7 i ' ‘
g‘&..ﬁ. s\& A AG-JHJ-..II‘E.IL‘:: =

Rcs B 248, sl 10, Main Market, TS TR, MiSaTEre, IR |
it :;"i u&3r 201002, WRA ;
22 W88 Lat 28.680352° Long 77.44662°

AP 31/01/2025 12:37 PM GMT +05:30

ST RPN



AT A
O

e Lo
%
!”»‘

mioaTEaTE, IR Heel, MRd
248, sAter 10, Main Market, IrsT 7R, MfSiamETg, 3R
wesr 201002, ¥R
Lat 28.68024° Long 77.446578°
31/01/2025 12:39 PM GMT +05:30




5 i ’ - :' . 0 ; L :! + ¢ » . " L4

L o Tyl ’ o 4 3 et

I ey I =Y ‘. i b R A 4t B
B a7 b 3 SN N \& QPP 7 nr BN
| y \ﬂ ..&‘ N " f ~ Sy ‘ wi

- \‘.v“
; 'l"\:"_tl bl
. ﬁ

“7""‘“"5& # n

> ‘
-

: | ;. GPS Map Camera
”ﬁ“?“ g}; miSaTaTE, 9% YRS, WRd

Hew ﬂ?:‘pg‘,ﬁ " Mcjw+3pv daeR 10 IS AR UTeh, stes 10, QaeR 10, ISt
‘ “ | "_?;’? ‘{# ¥ R, miSgTETe, 3R weer 201002, uRA
: 42 WY Lat 28.680341° Long 77.446714°
“Google s @ 31/01/2025 12:38 PM GMT +05:30




